
C-4) 
IN THE CENTRAL AOMINISTRATIVE TRIBUNAL : HYDERABAD BENCH 

AT HYDERABAD 

OR 57/92. 	 Ut. of Order :31-1-92. 

M.Nagendra Rao 

.Applicant 
\Js. 

The Chief Personnel bfficar, S.C.Railway, 
Rail Nilayam, Secunderabad. 

The Dy.Chief fiethanical Engineer, 
Carrage Repair Shop, lirupati. 

The Workshop Personnel Officer, 
Carriage Repair Shop, SC Railway, Tirupati. 

.Respondents 

Counsel for the Applicant 	: 	Shri P.Krishne Reddy 

Counsel for the Respondents : 	Shri N.V.Ramana:s.0 

CO RAM 

THE HON'OLE SHRI R.BALASUBRAIIRNIAN : MEMBER (A) 

THE HON'BLE SHRI C.O.ROY 	: 	MEMBER (J) 

(Orjer of the 0ivision aench passed by 

Hon'ble Sri R.Balasubramanian, Member (A) ). 

When the case caLled for admission Sri P.Krishna Reddy, 

learned counsel for the applibant deia*Q our attention to the 

fact that this case is covered by the decision dt.13-1-92 

passed in O.A.20/92. Sri Rajeshuar Rao,'IAdite for Shri 

NJJ.Ramana,, learned counsel for the Respondents, raised), 

a point whether the applicant had exercised his option for 

Goup '0' post or not. To—day a copy of the option exercised 

by the applicanta-s--&twn produced before us and a copy of 

same has already served on the learned counsel for the Res—

pondents also. Since fC1',L6 already covered by a decision of 



this Bench we issue the same directions as in O.A.20/92, 

which roads as follows :- 

"...as and when the Group '0' 

posts in the outsider's quota 

become available at carriage 

repair shop, Tirupathi, or any 

whore else in the Guntakal Divi-

sion, the applicant herein 

should be considered first 

before considering any other 

case in the order of his rank 

in the empanelment for Group 'D' 

post.." 

2. 	Accordingly we dispose-of this application also with 

above direction with no order as to costs. 

(R.BALA5UBRANANI) 	 (c...Roy) 
Member (A) 	 member (J) 

Deputy 	L( 
Dated: 31st December, 1992 	

Registr r J) . 
Dictated in Open Lourt. 

a v 1/ 

To 	 I  
The Chief Personnel Officer, S,C.Railway, 

Railnilayam, Secunderabad. 

The Dy.Chief Mechanical Engineer, 
Carriage Repair Shop, Tirupathi. 

The Works-iop Personnel Officer, 
Carriage Repair Shop, SC. Railway, Tirupathi. 

4.One copy to Ilr.P.Krishna lèddy, Advocate, CAT,Hyd. 

One copy to Mr.N,V.Ramana, SC f ox Rlys, CAT,Hyd. 

One spare copy. 

pvm. 



7jEDBY. 	 COMPARED BY 

RHFC}D BY. 	 APPVED BY - - 

:N TW C'KfP1L AJNIL'ISrRATIVE TRIBUNAL 

!1DRT1J3AI5 BENCH AT HYDERABAD 

a-1E I-flN'I3LE. Ilk. 	 V.C. 

TI-li HON'BLE NIR.R.BALASUBRAMANLAN:M(A) 

THE HON'BLE MFUTHANDPASEKHAR REDDYs 
f 	 M(JIJDL) 

AND 

THE HONBLE MRI.C.J.ROY i MEMBER(JUDL)t 

UkTED; 31 \ —1q92 

QR.D.2,LJDGMENT: 

jr,  

2. 
in 

OA.N. s 19 

Aitted 'âtid inter: fl directions 
S s u e ft. 

	

A1}cwed 	, 

Disposed of with Jrections. 

* Dismisse 

Disrnis,%cd aswith.Irawn 

Disy(ssed for jf11:1t. 

I')4.. Ordered/ Rejected 

	

No ord 	- 	c'D,;ts. 
- 
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